Bar Council of India
(Statuary Body Constituted under the Advocates Act, 1961}

Invites the applicalions for appointment of Seeretary, Bar Couneil of India, New Delbi.
on permanent basis.

1. Name of the post: Secretary (1 post)

2. Qualification/Eligihility
(i} Beacitizen of India

(i) Bea Law Gradnate, fluent in English{speaking & wriling) and having
atleast 50% marks in Graduation. Candidates should have ool
knowledge of computer operations.

(i1} Tlave been ecither-

{a) Registrar of the Supreme Court or a High Court in India, or

(h) An Advocate with 15 years practice at the Bar, or

(¢) Secrelary of a State Bar Council for atleasl 7 years, or

(d) District Judge having five years experience as District Judge

(e) Prineipal of a recognized Law College having experience as a Principal
tor ten years and seven vears *:hndmgf at the Bar, ur

(t) Professor or Reader of Law in University recognized by the Couneil
with 10 years standing and having seven veurs experience at the Bar, or

(g) Law Graduate with five vear expericnee as Joint Secretary and seven
vears as Assistant Secretarv of Lhe Bar Council of ndia,

(v} Ageas on 81.7.2015 between 40 vears and not more than 50 vears,
BED Pay-Seale: PB-q  Rs. 37.400-67,000 plus Grade pay of Rs. 8700.
IL is to be informed that the required application along wilh a DD of Rs.

2000/- (non-refundable) pavable in the name of “Bar Council of India, New
Dellii” be submilted by hand or through registered post to:

Joint Secretary,

Bar Couneil of India,

21, Rouse Avenuae, Tnstitutional Avea,

New Delhi-2.

Ph.o1i-guzezo00, email: inlo@barcouncilofindia,ore

All are qullL‘-nlLd to superscribe the word “Application for the post of
Scerctary” on the Lop of the envelope while sending the apph ation form.

The last date of enbmission of applantion iz ¢ ;;‘Hlﬁml G i04 Aunguast, 2015.

Note: There shall be a written Test of 80 marks and Interview 2o marks of the
candidates after sereening of applicalions by the Selection Committee.

Ashok Kumar Pandey
Joinl Secretary




